
CENT kW ADMINISTRATIVE Ta IB NAL 
ERNAKUL'AM BENCH 

O.A. 188J93 

Wednesday, the eighth day of December, 1993 

MR • N • DHhRM.DAN I1ENBE& (JUDIC IAL) 

MR. S • KASIPANDIAN 	aAINISTRATI') 

N. Somanatha Pillai 
Assistant Director of Census Operations 
TrivandrUm 695 005 	 Applicant 

By Advocate M. •K. Danodaran 

vs. 

unionof India represented by the 
Secretary,Niflistry, 	of Home ff airs. 
NOW Delhi-3 

irector of Census Operation, 
Kerala Trivandruln-695 003 

Sint. S. SaraswathyArnma,ASsiStan 
Director of Census Operations, 
Kerole,KOWdiar, TrivafldrUfl-3 

Swt. C. Sarojini Aznma,Assistant 
Director of Census Operations 
Kowdiar,Trivandrum3 	 Respondents 

By Advocate yir. K. Karthikeya Panicker, for R 1 & 2 

By Advocate Mr. B. Raghuriathan for R-3 

By Advocate Mr. K.R.B. Kaimal for R-4 

ORDER 

N. UHARMDAN 

In the light of the examination which has already 

been held on 20.3.92, the only relief that can be granted 

in this case is a direction to the second respondent to 

publish the result of the dermental examination held 

on that date for promotion to the cadre of UDC in terms of 

earlier judgment of this Tribunal in Q.A. 445/90 and take 

appropriate proceedings in accordance with law ñr giving 

the benefit of the result of the examination to the concerned 

party's•trictiy on the basis of the directions . chereof. 

20 	 The application is closed with the aforesaid 

direction. 

(S. KAS IPANDIAN) 	 (N. DHARMADAN) 
MEMBER (ADMIN ISTRAT ION) 	 MEMBER (JUDICIAL) 
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